GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO. 1794

TO BE ANSWERED ON THE 10™ MARCH, 2021/ PHALGUNA 19, 1942 (SAKA)
FEATURES OF ICJS

1794. PROF. MANOJ KUMAR JHA:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) the salient features and implementation status of Integrated Criminal
Justice System (ICJS);

(b) whether ICJS provide a 360 degree view of the criminal justice system;

(c) the list of agencies and departments that will be part of this system;
and

(d) the list of States which have adopted this system?
ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI G. KISHAN REDDY)

(a) to (d) Inter-operable Criminal Justice System (ICJS) provides for
integration of data maintained by Police, Courts, Prosecution, Forensic
Sciences Laboratories and Prisons to streamline work flow and a
comprehensive search and query for timely and scientific investigation.
ICJS is available for use by law enforcement agencies/officers. ICJS has

been made operational in all States/ Union Territories.
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